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ResultnameS.No. No,

Author

1&2 No.

No.101/Ahd/2025

lT0 Vs. Vasani lnfrastructure

Vasani lnfrastructure Vs. lT0

vo-aumo

c
5nn Kanut v
16.06.2026 Dismissed

Dismissed

3 ITA No. 1870/Ahdl2026 Kalabhai Ragaii RabariVs. ITO B 23.07.2026 Allowed

4 ITA No. 2282lAhdl2026 Hansa Virodhak Sangh Vs. CIT (E) B 22.07.2A26 Allowed for statistical purposes

5t010 ITA No. 2269, 2097,2079,

2060, 1 660 & 21021 Ahdl2026

Shital Chhaya Charitable Trust,

Vanvasi Utkarsh Mandal, Border

Development Trust, Shri Vadgam

Taluka Anjanakelvani Mandal,

Purbasha Cultural Association, Shree

Tergam Lauva Patidar Seva Sama -

Versus CIT(E)

B 22,07.2026 Allowed for statistical purposes

11 ITA No. 320/Ahdi2026 Akbarmiya Mahammadmiya Malek

Vs.ITO

SMC 07.07.2026 Partly Allowed

12 ITA N0.319/Ahd/2026 Atul M. Parmar Vs. DCIT SMC 07.07.2026 Dismissed

13 ITA No. 2238/Ahdl2025 Bhagwanbhai Karshanbhai Patel Vs.

tTo

SMC 07.07.2026 Dismissed

14 ITA No. 2175/Ahdl2025 Abdulhakk Adambhai Ranguni Vs

DCIT

SMC 07.07.2026 Allowed

15 ITA No. 851/Ahd/2026 Rakeshbhai Bavalbhai Jadav Vs. ITO SMC 27.07.2026 Allowed for statistical purposes

16 ITA No. 868/Ahd/2026 Sushma Darshit Shah Vs, ITO SMC 27.07.2026 Allowed for statistical purposes

17 ITA No. 182/Ahd/2025 Shree Vidhyotejak Mandal Trust Vs.

tT0

SMC 07.07.2026 Allowed for statistical purposes

Author : Shri Narendra Prasad Sinha, AM Co-author: Shri lapas Ram Misra, JM

1 
llTA 

N0.2000/Ahd/2025 
lshitalben 

Vijakumar Patel A

los.O8.ZOzO lnltowA 

for statistical purpose

Shri Rahul Co-author: Dr BRR Kumar, VP

1to3 ITA No. 548, 549 &

550/AHDa026

r-
lmranbhai Keruwala sMc 02-07-2026

f 
trn rvo. 548/Ahd2026 - Partly

lAllowed. ITA No. 549 &

lssonnatzoza - Ntowed for

I sfatislica/ purposes.

AMShri Ram

A .08.2026 Dismissed1 A No.'1871/Ahd/2025 Metal Mills
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